FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF DHARMKALP CONSTRUCTIONS AND CONSULTANCY

PRIVATE LIMITED
RELEVANT PARTICULARS
1. | Name of corporate debtor DHARMKALP CONSTRUCTIONS AND CONSULTANCY
PRIVATE LIMITED
2. | Date of incorporation of corporate debtor 22™ June 2016
3. | Authority under which corporate debtor is | ROC-Mumbai
incorporated / registered
4. Corporate Identity No. / Limited Liability U45201MH2016PTC282686
Identification No. of corporate debtor
5. Address of the registered office and F-83, First Floor, Prime Mall, Beside Irla Church, Irla Road, Vile
principal office (if any) of corporate debtor | Parle, Maharashtra, India - 400056
6. | Insolvency commencement date in respect | 26-09-2024
of corporate debtor
7. Estimated date of closure of insolvency 25-03-2025
resolution process
8. | Name and registration number of the Vikas Khiyani
insolvency professional acting as interim IBBI/IPA-001/1P-P-02738/2022-2023/14194
resolution professional
9. | Address and e-mail of the interim 103, Palm Acre, Sunder Nagar Road No. 1, Kolivery Village,
resolution professional, as registered with Kalina, Mumbai-400098, India
the Board Cavikas.khiyani@gmail.com
10. | Address and e-mail to be used for 910, 9™ Floor, Ajmera Sikova, Opposite Damodar Park, Nityanand
correspondence with the interim resolution | Nagar, Ghatkopar West, Mumbai-400086
professional cirp.dcepl@gmail.com
11. | Last date for submission of claims 10-10-2024
12. | Classes of creditors, if any, under clause NA
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and (a) https://www.ibbi.gov.in/home/downloads
(b) Details of authorized (b) https://www.ibbi.gov.in/insolvency-professional
representatives
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate insolvency
resolution process of the Dharmkalp Constructions and Consultancy Private Limited on 26™ September 2024.

The creditors of Dharmkalp Constructions and Consultancy Private Limited, are hereby called upon to submit their claims
with proof on or before 10th October 2024 to the interim resolution professional at the address mentioned against entry

No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the
claims with proof in person, by post or by electronic means.




A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals listed against entry No.13 to act as authorised representative
of the class for in Form CA- NA ﬁ‘;;;ﬁ%\

|BBI/IPA-001/1P

1 4 I
\ % P-02738/2022
— \ 2023/14184

N /
% S/
Vikas Khiyani

Interim Resolution Professional

Dharmkalp Constructions and Consultancy Private Limited

IP Registration No. IBBI/IPA-001/IP-P-02738/2022-2023/14194
(AFA No: AA1/14194/02/171024/106124 - Validity Date: 17/10/2024)
Date: 28-09-2024

Place: Mumbai

Submission of false or misleading proofs of claim shall attract penalties.
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Jimmy
Carter to
turn 100

Already the longest-living
of the 45 men to serve as
US president, Jimmy
Carter is about to reach
the century mark on
Tuesday. The 39th
president, who remains
under home hospice
care, will be celebrating
in the same south
Georgia town where he
was born in 1924. Now,
Carter is poised to cast a
mail ballot for the
presidential nominee.
Carter was 14 when
Franklin D. Roosevelt
made the first
presidential television
appearance. Warren
Harding became the first
radio president two years
before Carter’s birth. He
is witness to the Great
Depression and World
War 2 besides the Cold
war and much more that
shaped US history.

HAITI

3,661 killed in

gang violence

At least 3,661 people have
been killed in Haiti in the
first half of this year amid
the “senseless” gang
violence that has
engulfed the country,
according to the United
Nations. The UN Office of
the High Commissioner
for Human Rights
(OHCHR) said on Friday
that the toll between
January and June — which
included 100 children -
showed that last year’s
“high levels of violence”
had been maintained.“No
more lives should be lost
to this senseless
criminality,” said UN
rights chief Volker Turk in
a statement. Haiti was
already reeling from
years of unrest as
powerful armed groups —
often with ties to the
country’s political and
business leaders — vied
for influence and control
of territory.

Poop blast as
sewage pipe
bursts in China

Agencies
BEIJING

In a bizarre and stomach-
churning incident, a fountain
of human excreta shot up 33
feet into the air before raining
down on unsuspecting com-
muters, cars, pedestrians and
even pets, following a sewage
pipe explosion in China’s
Nanning on September 24. All
were left smudged in streaks
of human waste that turned
the city into a yellowish-
brown stinky pool. Visuals
splashed across social media
showed a fountain of human
excreta shooting into the air
before splatting the window
shields of cars and trucks on a
busy road in southern China.
Pedestrians were also splat-
tered from head to toe with
human excreta.

The incident happened
when construction workers
were conducting a pressure
test on a newly installed sew-
age pipe, a report in The
Mirror said. Several vehicles
also sustained damage due to
a sudden sewage pipe
explosion. However, no one
was injured in the incident. A
huge clean-up operation was
carried out by officials after
the blast. The Nanning
municipal authorities, how-
ever, denied reports that the
rupture was due to accidental
damage during construction.

"My car is stained yellow
and it smells. I can't continue
using it," one driver told local

reporters. Another irate
driver said, "I am drenched in
poo."

Social media users had a
field day as the incident
prompted an avalanche of
memes and humourous
remarks on X. "Caught in a
sh**ty situation,” one user said.
Another commented, "I can
only imagine the chaos and
the clean-up that will follow.”
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Only by standing united can we make a significant impact.
-Gobinda Chandra Pramanik, general secretary of the
Bangladesh Jatiya Hindu Mohajote

world

Mumbai, Sunday, September 29, 2024

REPRESENTATION | Minorities seek assured voice in House, say in government

PTI
DHAKA

Hindu community leaders in
Bangladesh are advocating
the formation of a dedicated
political party, reflecting a call
for political representation to
protect their rights and
ensure their safety. Hindu
leaders from the Bangladesh
Hindu Buddhist Christian
Unity Council (BHBCOP) and
other groups are now discuss-
ing the possibility of forming
a separate political party or
demanding reserved parlia-
mentary seats.

"There are currently three
opinions that are being dis-
cussed in detail: first, going
back to the separate electorate
system from 1954; second,
establishing a separate politi-
cal party for Hindus; and
third, reserving seats in
Parliament for minorities,”
BHBCOP presidium member
Kajal Debnath told PTI. The
discussions came after the
violence against the Hindu
community following the res-
ignation of the Awami League
leader Sheikh Hasina as Prime
Minister on August 5 follow-
ing a student movement.

Debnath said the data col-
lected by the BHBCOP points
to 2,010 incidents of attacks on
the Hindu community, rang-
ing from murder and physical
assaults to sexual assaults,

attacks on temples, and
destruction of property. There
are no official figures from the
Bangladesh government on
the number of attacks.

"The discussions and
exchanges of  opinions
regarding forming a political
party are at the top of our pri-
ority. Although nothing has
been finalised, let's see how it
pans out,” said Ranjan
Karmakar, a leader from the
Hindu community. "The pro-
posed political party could
serve as a critical vehicle for
change, ensuring their con-
cerns are represented and
addressed,” he pointed out.

Historically, Hindus made
up 22 per cent of
Bangladesh's population dur-

B'desh Hindus for party?

ing the 1971 Liberation War,
but today, they represent only
approximately 8 per cent.
Debnath said that forming a
party for Hindus may not
work in favour of minorities,
as it might divide the secular
votes and not result in victory.

"The Hindu population is
scattered across Bangladesh.
In some areas, it comprises 35
per cent of the voters, while
in most places it is 6-8 per
cent of the voters. Those
Hindu leaders from the
Awami League who won in
the last election garnered
both Hindu votes and votes
from Awami League sup-
porters of other commu-
nities. "But if the same person
contests as a candidate of a

Hindu party, he or she may
not be able to garner votes
from other communities. So,
the goal of sending represen-
tatives to Parliament won't be
served," he said.

There are  different
opinions within the commu-
nity on whether to form a
separate political party or to
collaborate with existing
secular parties.

"We must focus on our
common goals. Only by
standing united can we make
a significant impact. This is
our moment to rise and
reclaim our place in the
political landscape. But as a
large section of Hindus are
identified with the Awami
League, we too are facing

Minorities in
Bangladesh have
depended on
mainstream
political parties,
who have time and
again failed us,
except when
reaching out to us
during elections.

BHBCOP member

attacks,” said  Gobinda
Chandra Pramanik, also gen-
eral secretary of the
Bangladesh Jatiya Hindu
Mohajote. Debnath said that
reserving parliamentary
seats similar to how it is done
for women could be a sol-
ution. Hindu leaders argue
that similar reservations for
the community would give
them a platform to influence
policies that directly impact
their safety and rights. "If we
have representatives in
Parliament, they can actively
advocate for our safety, secur-
ity, and cultural preservation.
Without representation, we
risk being forgotten in politi-
cal discussions, left to navi-
gate a hostile environment
alone," he said.

Tougher border rules: Harris
in shift in policy on immigrants

FPJ News Service
WASHINGTON

Democratic Party nominee
and Vice-President Kamala
Harris on Friday promised a
new and more stringent
immigration policy at the US-
Mexico border in what is seen
as a dramatic shift from her
2020 campaign for the VP
post. After facing flak over the
immigration policy and
mounting criticism for not
caring to visit the US-Mexico
border in years, Harris made
an effort to plug a weak spot
in her campaign by visiting
the border area and vowed to
keep President Biden's
asylum crackdown in place

if elected. Her first
border trip as the
Democratic nomi-

nee comes as she is

looking to make

gains on her oppo-
nent, Donald Trump,
on border issues. “I shall
be more tough than my boss,”
Harris told reporters at
Douglas, Arizona, confirming
that the Democrats would

Harris slams rival
Donald Trump for
playing politics
instead of fixing
problem

gration rules.

"The United States is a
sovereign nation and I
believe we have a
duty to set rules at

our border and to
enforce them," she
said at the border.
"Those who cross our
borders unlawfully will
be apprehended and
removed and barred from
reentering for five-years. We
will pursue more severe

repeat violators. And if
someone does not make an
asylum request at a legal
point if entry, and instead
crosses our border unlaw-
fully, they will be barred
from receiving asylum," she
said, Her comments marked
a dramatic shift from her
more liberal immigration
positions during the 2020
campaign, when she signaled
support for decriminalizing
unauthorized border cross-
ings and more lenient
asylum policies. Harris also
favoured a pathway to US
citizenship for undocu-
mented immigrants who
have been in the US "for
years," including the so-
called "Dreamers" who were
brought to the country as
children.

Her opponents in the
Republican party described
the visit as just a photo-op, but
Harris used her border visit to
address one of the most press-
ing political vulnerabilities
faced by her presidential cam-
paign: illegal immigration. It is
an issue that Americans have
grown increasingly worried
about in recent years amid
record levels of migrant cross-
ings at the southern border,

‘Consent’ likely to
be part of French

Roshan Bourget

PARIS

On Friday, the newly
appointed French Minister of
Justice, Didier Migaud,
declared on public radio
channel, France Inter, that he
was in favour of integrating
the notion of sexual consent
into French Law. The debate
surrounding the redefinition
of this crime in the penal code
has resurfaced in France
with the Mazan rape
trial that shook all of
France.

The Mazan trial
began four weeks
ago in the city of
Avignon and the issue of
non-consent has come up fre-
quently during the hearings.
In this case, one Dominique
Pelicot is being tried, along-
side 50 other people, for hav-
ing drugged his wife for 10
years with the aim of raping
her and having her raped by

dozens of strangers he
recruited on the Internet.
Last  March, French

President Emmanuel Macron
had already expressed his
intention to change the defini-
tion of rape in French law by
integrating the notion of con-

countries.

At present, Article 222-23 of
the French Criminal Code
defines rape as "any act of sex-
ual penetration, of whatever
nature, or any oro-genital act
committed on another indi-
vidual or by violence, con-
straint, threat or surprise by
the perpetrator on the indi-
vidual”. There is no explicit
mention of “sexual consent”.
The sentence for rape in
France is seven years of
jail and a fine of
€100,000.

Enshrining con-
sent in law would
mean  redefining
rape as any sexual act
without explicit agree-
ment. The 2024 report on the
state of sexism by the French
High Council for Equality lists
several examples of “lack of
consent”. Having sex with a
person who is under the
influence of alcohol or drugs
without first ensuring that
they are able to say "yes" or
"no", constitutes a “situation of
non-consent.” Carrying out
sexual intercourse with your
partner through "insistence"
or emotional blackmail when
they "do not want to" or say
“no” is also a "non-consent

Noqq

Nasrallah made
Hezbollah into

Agencies
BEIRUT

For almost two decades,
Hassan Nasrallah, 64, the
secretary general of
Hezbollah — who was tar-
geted in an Israeli attack on
Friday and whose status
remains unclear — has
avoided public appearances
out of concern that he would
be assassinated. The beard
beneath the black turban
marking him as a Shiite
Muslim cleric has turned
almost white over his 32 years
in charge of Hezbollah, during
which time Nasrallah has built
it into a potent force.
Hezbollah has become both a
political organization that
holds sway in fractured
Lebanon and an army
equipped with ballistic mis-
siles that can threaten Tel Aviv.

The leader of the strongest
militant group that Iran has
helped to create in the region,
Nasrallah has extended its
reach well beyond Lebanon.
Designated as a terrorist
organization by the United
States, Hezbollah has helped
to train Hamas fighters, as well
as militias in Iraq and Yemen.
He has long called for the lib-
eration of Jerusalem and
referred to Israel as “the
Zionist entity”, maintaining
that all Jewish immigrants
should return to their coun-
tries of origin and that there
should be one Palestine with
equality for Muslims, Jews
and Christians.

Nasrallah is believed to live
modestly and rarely socializes
outside Hezbollah’s ruling
circles, eschewing public
appearances and the tele-
phone since the 2006 34-day
war against Israel with both

a potent force

Nastrallah will be
remembered
among his
supporters for
standing up to Israel
and defying US

e

sides  declaring  victory.
Afterward, Hezbollah was
lauded across the Arab world,
and took on an increasingly
active role in conflicts around
the region. Nasrallah is a
powerful orator with a robust
command of classical Arabic.
He has never pushed hard-
line Islamic rules, like veils for
women. The state within a
state that he helped build with
Iranian and expatriate financ-
ing as Lebanon struggled to
emerge from a long civil war
includes hospitals, schools
and other social services.
Born in 1960 in Beirut,
Nasrallah grew up in a mixed
neighborhood of impover-
ished Christian Armenians,
Druse, Palestinians and
Shiites. His father had a small
vegetable stand.

He studied briefly in a sem-
inary in Qum, Iran, in 1989 and
considered Irans 1979 Islamic
Revolution to be the model for
Shiites to end their traditional
second-class status in the
Muslim world.

Hurricane ‘Helene’
wreaks havoc, 45 dead

FPJ News Service
WASHINGTON

The toll in the aftermath of
Hurricane ‘Helene’ mounted to
45 across five districts on
Friday, sparking fears of wide-
spread water contamination in
the counties. Helene is now a
tropical depression after mak-
ing landfall. The deaths and
devastation were mainly due to
the monstrous surge waves and
numerous  flash  floods.
Emergency has been declared
in North Carolina which wit-
nessed record rainfall, shut-

tion mobilized more than 1,500
federal personnel to support
communities affected by the
hurricane, Vice-President
Kamala Harris told reporters in
Douglas, Arizona. Harris said
she and President Biden would
1 “continue to monitor the situ-
ation closely”. She said the
administration would be pro-
viding food and water and
energy generators to commu-
nities and is working to restore
power for “millions of people
who are currently experienc-
ing outages”.

ting a major town.
Underground distilleries
were flooded in a few
counties, throwing up barrels
of whiskey and wine to the
streets, causing unbearable
stench and water contamina-

This is for notice of the general public that

bring more stringent immi- criminal charges against

polls show. sent, like other European

scenario.” tion. The Biden administra-

é VAIDYA SANE AYURVED LABORATORIES LIMITED
"Madhavbaug Registered Office : Fl. 5 1047, Shriram Bhawan,
Shukrawar Peth Pune Pune MH 411002 IN | Tel: +91 77380 70019
Email: cs@madhavbaug.com | Website: www.madhavbaug.org
CIN: L73100PN1999PLC013509

CORRIGENDUM TO THE 25TH ANNUAL REPORT OF VAIDYA SANE AYURVED

FORM A

PUBLIC ANNOUNCEMENT

(Under R 6 of the I 'y and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
DHARMKALP CONSTRUCTIONS AND CONSULTANCY PRIVATE LIMITED

LABORATORIES LIMITED (“COMPANY”) FOR THE FINANCIAL YEAR 2023-24.
Dear Members,

This is with reference to tie 25th Annual Report ( the “Annual Report ") of the Company
dispatched through email by the Company on 08th September, 2024 to the shareholders
whose email addresses were available with the Company / Registrar and Share Transfer
Agent of the Company. in this regard, we hereby inform that certain inadvertent typo
errors were noticed in the Annual Report, The same has been replaced with the following
table for easy and ready reference:

Bl

| Corrections

[N

.| Change in covering page New page is added

N

.| Addition in the content of “From the Desk-| More details added in the content from
MD” second paragraph

w

More details added in the content from
second paragraph

.| Addition in “Management Discussion and
Analysis Report”

S~

.| Change in Note 13:Capital work in
progress, of Standalone financial
statements was corrected.

Total of Note 13: Capital work in
of Standalone financial statements

o

.| Change in Note 29: Gratuity and Other
Post-Employment Benefit Plans, of
| | Standalone financial statements

Addition in details - Actuarial gain/loss
recognised table added

6.| Change in Note 30: Related Party Change in Note 30: Related Party
Transactions, of Standalone financial Transactions, of Standalone financial
statements statements figures
ii) Transaction with Related Parties and
their Relatives

)

.| Change in Note 30: Related Party
Transactions, of Consolidated Financial
Statements

Change in Note 30: Related Party
Transactions, of Consolidated
Financial Statements figures

iii) Closing balance as at year end

©

.| Change in Note 31: Payment to Auditors, | Change in Note 31: Payment to Auditors,
of Consolidated Financial Statements of Consolidated Financial Statements

Therefore, vide this Corrigendum, the necessary corrections have been made therein
and this Corrigendum shall form part of the Integral Annual Report and should be read in
conjunction therewith. The copy of this corrigendum and updated version of Annual
Report after incorporation of the above changes has been made available on the website
of the Company vizwww.madhavbaug.org.

We further wish to inform that the said corrections have no impact on the financial
statements of Company for the year ended 31st March 2024 in any manner.

We sincerely regret the inconvenience caused.

By order of the Board of Directors

For Vaidya Sane Ayurved Laboratories Limited
Sd/-

Sapna Kamaldas Vaishnav

Company Secretary & Compliance Officer

Place: Thane
Date: 28th September, 2024

RELEVANT PARTICULARS
DHARMKALP CONSTRUCTIONS AND
CONSULTANCY PRIVATE LIMITED

iN

. |Name of corporate debtor

2. | Date of incorporation of corporate debtor | 22nd June 2016
3. | Authority under which corporate debtor ROC-Mumbai
is incorporated / registered
4. | Corporate Identity No. / Limited Liabilty | U45201MH2016PTC282686

Identification No. of corporate debtor
5. |Address of the registered office and
principal office (if any) of corporate

F-83, First Floor, Prime Mall, Beside Irla Church,
Irla Road, Vile Parle, Maharashtra, India - 400056

NOTICE

Notice is hereby given that the following share certificates are registered in my name has
been lost. Therefore, | have applied for issue of duplicate share certificate to the
< BALKRISHNA INDUSTRIES LTD.> (Regd. office address-< B-66, Waluj Industrial Area,
Waluj, Aurangabad, Maharashtra, 431136 > So, general public are hereby warned about
not to deal with the following securities and if company do not receive any objection within
15 days from the date of publication of this notice on above-mentioned regd. address/of the
company, or to the company's R&T Agent KFin Technologies Ltd, UNIT < BALKRISHNA
INDUSTRIES LTD.> (Karvy Selenium, Tower- B, Plot No. 31 & 32, Financial district,
Nanakramguda, Serilingampally Mandal, Hyderabad, Telangana, 500032), The company
will proceed for the issue of Duplicate share certificate(s) in my name.

SR. [Folio No. |Name of the Share Holder Distinctive Nos. | Certificate | Shares
NO. From To Nos. | (QTY)
1. |K00012 | Krishnakumari Rameshchandra 0 0 0 6000

Khandelwal 610981]616980 | 169 6000

PUBLIC NOTICE

a political party is proposed to be
registered LOKMUDRA JANHIT PARTY
(name of the party). The office of the party
by the name of is located at 107, Aditya
Housing Society, Flat No-001, Gate No-
01, Near Chatrapati, Shivaji Maharaj
Chowk, MCCH Society, Panvel, Navi
Mumbai, Maharashtra-410206. This
Party has submitted application to the
Election Commission of India, New Delhi
for its registration as Political Party under
Section 29A of the Representation of
People Act, 1951- Names /address of the
office-bearers of the Party are as follows:
President / Chairman : Kantilal Kadu,
General Secretary / Secretary : Sudhir
Shrimantrao Somvanshi, Treasurer:
Anand Madhukar Patil If any one has any
objection to the registration of
LOKMUDRA JANHIT PARTY (name of the
proposed party) they may send their
Objection with reasons thereof, to the
Secretary (Political Party) Election
Commission of India, Nirvachan Sadan,
Ashoka Road, New Delhi-110001 within
30 days of the publication of this notice.

insolvency professional acting as interim
resolution professional

9. |Address and e-mail of the interim
resolution professional, as registered
with the Board

10.|Address and e-mail to be used for
correspondence with the interim
resolution professional cirp.decpl@gmail.com
11. | Last date for submission of claims 10102024
12.|Classes of creditors, if any, under clause | NA

(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Names of Insolvency Professionals NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14.|(a) Relevant Forms and

(b) Details of authorized representatives
are available at:

IBBY/IPA-001/IP-P-02738/2022-2023/14194

103, Palm Acre, Sunder Nagar Road No. 1,

Kolivery Village, Kalina, Mumbai-400098, India
Cavikas.khiyani@gmail.com

910, 9th Floor, Aimera Sikova, Opposite Damodar Park|
Nityanand Nagar, Ghatkopar West, Mumbai-400086

1

w

(a) https://www.ibbi.gov.in/home/downloads
(b)https://www.ibbi.gov.in/insolvency-professional

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Dharmkalp
Constructions and Consultancy Private Limited on 26th September 2024.
The creditors of Dharmkalp Constructions and Consultancy Private Limited, are hereby
called upon to submit their claims with proof on or before 10th October 2024 to the interim
resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
againstentry No.13to act as authorised representative of the class forin Form CA-NA

of false or misleading proofs of claim shall attract penalties.

Date: 28-09-2024

Vikas Khiyani

Interim Resolution Professional
Dharmkalp C and C Private Limited
IP Registration No. IBBI/IPA-001/IP-P-02738/2022-2023/14194

Place:

(AFA No: AA1/14194/02/171024/106124 - Validity Date: 17/10/2024)

A REGIONAL UNIT OF

(MAHARASHTRA HOUSING AND AREA

debior i Place: Aurangabad Name Of Applicant: | | Place : Panvel

6. | Insolvency commencement date in 26:09-2024 Date: 29/09/2024 Avinash Ramesh Khandelwal | | Date : 29/09/2024
respect of corporate debtor

7. |Estimated date of closure of insolvency | 25032025
resolution process

8. |Name and regjstration number of the Vikas Khiyani M U M BAI S L U M I M P ROV E M E NT B OA R D

DEVELOPMENT AUTHORITY)
Tel. No. 022-66405432, E-mail - eewest.msib@mhada.gov.in
e-TENDER NOTICE

Executive Engineer (West) Division, Mumbai Slum Improvement Board, (Unit of MHADA)
Room No. 537, 4th floor, Griha Nirman Bhavan, Bandra (East), Mumbai-400051 Phone
Number (022) 66405432 is calling e-Tender for the 2 number of works in the form of B1 (Item
rate) from Unemployed Engineer register with the MHADA & Public Work Department,
Mumbai, vai online e-tendering system. Tender Documents shall be available & can be
downloaded from Government of Maharashtra portal https://mahatenders.gov.in. Bidding

documents can be loaded on the website. The tender schedule as follows.

Sr. Stage Dese. Date of time period | Sr. | Stage Dese. Date of time
No. No. period
1 | Documents sale start 30/09/2024 2 | Documents sale 07/10/2024
10.30 am. end 6.15 pm.
3 | Technical bid opening 09/10/2024 4 Price bid 10/10/2024
10.30 am. onward opening 10.30 am. onward

Note. 1 Please refer detailed tender notice on website.

MHADA - Leading Housing Authority in the Nation
CPRO/A/814

The Competent Authority reserves the right to reject any or all the tenders without
assigning any reason thereof Conditional offers will not be accepted.

Note. 2 Corrigendum / Amendments if any could be published only on the website.

rolowus: @mhadaofficial  Executive Engineer (W)
OOPDO®O M SIB Board, Mumbai

Sd/-
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